FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M /s Sagar Autotech Private Limited

Sr. No.| PARTICULARS DETAILS
1 Name of corporate debtor Sagar Autotech Private Limited
2 Date of incorporation of corporate debtor 25t August, 2009
3 Authority under which corporate debtor is | Registrar of Companies, Gwalior
incorporated
4 Corporate Identity No. / Limited-Liability | CIN: US0500MP2009PTC022313
IdentificationNe.of corporate debtor
5 Address of the registered office and | 189, Maida Mill Road Jinsi Square Bhopal
principal office (if any) of corporate debtor | Bhopal, Madhya Pradesh-462008, India
6 Date of closure of Insolvency Resolution | 02nd May, 2023
Process
7 Liquidation = commencement date of | 03rd May, 2023 (Order uploaded and
corporate debtor receipt date)
(Order dated 21st April, 2023)
8 Name and registration number of the | Mr. Keyur Jagdishbhai Shah
insolvency professional acting as | Regn. No.: IBBI/IPA-002/1P-00244/2017-
Liquidator 18/10729
9 Address and e-mail of the liquidator, as | Address: 1007, Sun Avenue One, Near
registered with the Board Shreyas Foundation, Manekbaug Society,
Ambawadi, Ahmedabad, Gujarat -
380015
Email id: cs.keyurshah@gmail.com
10 Address and e-mail to be wused for | Addressas mentioned in point No 9.
correspondence with the liquidator Email id: cs.keyurshah@gmail.com,
cirp.sagarauto@gmail.com
11 Last date for submission of claims 02rd June, 2023

Notice is hereby given that the Hon'ble National Company Law Tribunal, Indore Bench has
orderedthe commencement of liquidation of M/s Sagar Autotech Private Limited on 21st April,
2023. (Order uploaded and received on - 03rd May, 2023).

The stakeholders of M/s Sagar Autotech Private Limited are hereby called upon to submit their
claims with proof on or before 02nd June, 2023 to the liquidator at the address mentioned
against item No- 10.



The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38.

Digitally signed
Shah Keyur by Shah Keyur

Jagdishcha Jagdishchandra
Date: 2023.05.08
ndra 18:18:28 +05'30"

IP Keyur J. Shah

Liquidator of Sagar Autotech Private Limited

Regn. No.: IBBI/IPA-002/1P-00244/2017-18/10729
AFA NUMBER: AA2/10729/02/201123 /202348
AFA VALID UPTO 20/11/2023

Date: 05th May, 2023
Place: Ahmedabad
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Succession episode

All eyes on crucial

NCP meet today

Tires Mows Nerwaors

Muambai: All eyes in Maha-
rashira’s politics will be on
the Friday meeting of the
party committee set up by
Sharad Pawar to decide on
the election of the new NCP
president, The panel will
meetat NCP's headguarters
in soiith Mumbai at 11 am
amid indications that Pa-
wrar is inclined tostick tohis
decision o quit as partly
chief.

While Pawar's daughter
and Baramati MP Supriva
Sule ls the frontrunner for
the top post, state NCPpresi-
dent Jayant Patil said on
Thursday  that Pavarar
should ar least continue till
the civic, Lok Sabha and as-
sembly elections as the par-
v nesds his leadership for
taking on the BJE Sharad
Pawar, who had agreed todo
arethink. said on Thursday
that he will decide in a day
G UWo,

The committes compris-
a5 Praful Patel, Ajit Pawan,
Javant Patil, Supriva Sule,
Sunil Tatkare, K K Sharma,
P C Chako, Chhagan Bhuj-
hal, Dilip Walse Patil, Anil
Dieshmukh, Rajesh Tope, Ji
tendra  Awhad, Hasan
Mushrif, Dhananjay Munde
and Fauzia Khan.

Senior NCP leaders are
b the dark about the proce-
dire to be adopted at the
mesting. According to re-
ports, it is poszible that ase
nior NCP leader will pro-
pose the name of the presk-
dent and another will sec-
otd it. The president's name
will be patified at the nation-
al-level convention of the
MCP whenever it takes pla-
e “The committes will de
chleon the president’s seloec-
tion, continoe o strive for
the growth of the party or-
ganization. take the ideolo

i Y

-
. i

Sharad Pawar at the ¥8 Chavan Centre in Mumbal during the dharna
by MCP wiorkers and supparters an Thursday :

For the third
consecutive day
after he
announced his
resignation at the
same function,
hundreds of NCP
workers staged
day-long
demonstrations in
the city urging him
to reconsider his
decision

gy and goals of the party to
the penple and serve the pao-
ple,” Pawar hiaud said

For the third consecu.
tive day after he announced
his resignation at the same
function, hundreds of NCP
workers  staged dayv-long
demonstrations in the city
urging him to recongider
his decizion. On Thursday,
Pawar also unexpectedly
had a brief interaction with
theagitating party workers,
saving he will take a deci

sion on his resignation ina
day or two, According tore-
ports, it is possible that ase-
nior MCP leader will pro-
pose the name of the presi-
dent and another will sec.
ond it

Asenior WCP leadersaid
Pawar'z statement before
the party workers did not
make it clear whether he
would resignorstayon, " Pa-
war himself haz formed & :
committes (o search for the
new NCP president. On the
other hand, he says he has
taken cognizance of their
{workers") sentiments and
that he will take such a deci-
sion that the agitating work- !
erswillnot be regquired tome
ach ¥ B Chavan Contre. The
statement is contusing.” the
MCP leader said,

Jarant Patil said HCP
warkers al the grassroofs
level weare still stunned and
shocked and were demand-
ing that Pawar should reth
ink hisdecision. i

1? MVA intact, no threat

to its existence, say
Uddhav Patole & Patil

Tikaes Mews MeTwoRk

Mumbai: Atatimequestions
are being raised about wheth:-
er the three-pariyv Maha Vi-
kas Aghadi is on the verge of
eotlapse following Sharad Pa
war's deeislon to relinguish
his post as NCP chiet and his
stringent criticism of Udd-
hay Thackeray's styleof func
tioning as chlef minister,
partners in the allisnee are
confident that there is no
threat to its existence and
that all the ensulng clvic, Lok
Sabha and assembly elections
would be contested jointly

On Thursday, Uddhav Thack
eray, state Congroess prosident
Mana Patole and his NP

pounterpart Javamt Patil said
there was no fhreat to the
MW,

“Sharad Pawar's declsion
i5 not fAnal. In our opinion,
MVA iz intact. We will not
take any step that will endan
per the existence of the MVA;
from our side, MVA will re-
main intact,” Thackeray
said.

State MCP chiel Javani
Patilendorsed the view “Sha-
rad Pawar has resigned, bt
nofinal decizion has been tak-
enon his resignation.

Despite likely changes in
NCP there is no threat o
AIVA, It isimtactand it will re
main Intact.” he sakd, making
A point.

Money laundering case: ED files
another chargesheet, names
Sisodia for first time

Mew Dielhi: The Enforcement
Drectorate has MMod another
chargeshest in a Delhi court
inwhich it has named former
Defhi depuaty chisf minister
Manish Sisodiaas an accused
in the money laundering case,
This is the first time that the
ageney hag named Sisodia in
its chargeshest. The court of
special judee M K Nagpal lis-
ted themaitter for the next hea-
ringonMayé

The supplementary char
sesheet has more than 2,100
pages with the operative part
conzistingof 271 pages. Thisis
the fifth chargesheet or prose.
eution complaint filed in the
case by ED in the designated
special court, Sisodia was ar
rested by the ageney Inthisca-
seon March .

He had earlier hesn arres-
ted by the Central Burean of
[mvestigation on February 26.
The former deputy CM is the
20th accused arrested in the

caze. CBI has already filed the
chargesheet In the matter;

Meanwhile, on Thursday:
CHIopposed Sisodia’sinterim
bail plea in Delhi High Court
on account of his wife's ill-
ness, alleging " suppression of
relevant facts and misleading
statements”

On Wodnesday, the court
had 1ssued a noticeon the inte-
rim hail plea in the CBI case,
The matter will next be heard
on May 10,

The submission against
Sisodia was made by additio-
nal solicitor general 5V Raju
before the singlejudge bench
af  justice  Dinesh  Kumar
Sharma, He told fhe bench
that there was suppression of
relevant Excts and misleading
statements made in the AAP
memhber’s interim bail appli-
cation. ASG claimed that Sisa-
dia’s wife had been dischar-
ged from hospital before app-
lication wasfiledon May 2, tun

No Bajrang Dal ban
now, says Congress

Pledges Special Schemes In Hanurnan S Name

Tiraes Mews MeTwoR:

Bengalurm Mangalura /
Mysurn: Cohgress  said
Thursday it i5 not consider
ing any banon Bajrang Dal a
move seen asa volte face after
its manifesto for the May 10
Earnataka  assembly  elec-
tions proposed to outlaw the
right-wing organisation and
it trigeered widespread pro
tegts, with BJP running at full
tilton the rival parts,

[mwhat is largely being in-
terpreted A5 a damage-con
trol exercise, following the
governing BJPs atbempts o
stoke sentiments over the
proposed ban on Bajrang Dal,
Congrese's state unit head
DE Shivakumar said the par-
tv was committsd to develop-
ing Anjaneya {(Hanuwman)
femples across the state, i
voted to power,

“We will launch special
schemes in the namee of Lord
Hanuman. In every taluk, to
helptheyvomith, weowill launch
programmes in his name,
There are 25 temples hetween
Mysuruand Bengaluru. Have
BiJIP leaders ever cared for
those?" he asked, after visit-
ing Chamundeshwari templie
ir hvanril.

For its part, BJF eontin-
uad to target Congress, with
its poll management commit-
fee chairperson Shobha Ka-
randlaje leading the attack
witha '‘Hanuman Chalisa’ re-
citation in Bengalor

Acvcording o Shivaku-
mar, Congress has albwsys
been a devofes of Lord Hanu-
mary. “But we will not allow
danvens to take law in thelr
own hands inthe name of #od
bv  forming organisations
and will initiate legal action
against such forees, We only
said thi= inourmanitesta, but
BJPis trying to use this asan

= TIRUMALA TIRUPATI DEVASTHANAMS

TIRUPATI
NOTICE INVITING TENDER

e-fenders gre imited for procurement of Self Adhesive Slicker Rolls (Barcode
labels} with Resin Trenefer Ribbon to TTO Press. For Tendar Nofice & delals,
pleage see the NIT. Roc Mo, TTO-44021(35052021- PRESE SEC-TTD. Please kg
on the website hitp:wws.tinumala.crg and htips:Mender ap.eprocuremend.goin.
For further delails contact; 0BTT-2304355 (or] 0877 2264252,
ROC. HOL PR/ 118540 Adw Mo, 30T PROV 2020, Daked 04 06,2050

Sdi- Exacutive Officer

Office Municipal Council Khultabad ;

Tal. Khultabkad, Dist. Aurangabad
Pin Code-431101

Culwond! MOEMWS252 Crate:-04-05-2023

E-Tender Notice No 6 Year 2023-24

Improvamant To Khulabad Water Supply Scheme at Bhultabad
Tal Khuliabad Dist. Aurangabad Under MSJINBAR in the Steie of
hanharashtra, of Estimated Cost Fs. 1855 41 583 00, The E-Tender
Detalls are available on sy mahstenders goyln, All relevant datas will
be as per the lender publ=hed inowel poral wasy.mahalenders. gowin,

Sl
Chief Officar
Municipal Coungil Khultabisd

X IDE|I BANK LIMITED

[l-i' IDBI BANK Ript O, IDE] Toawed, W Coingkde,
GIM Po: LGS TS0MH 0G0 eI Gufle Parmde, Mumba -4 008
1. BFF fer Precuremenl amd selup of 'Wi-F ai D81

Traimimg Collage, Hyderakad
2, RFP far Appainting @ Service Provider'Consaliant to

Canduct the Risk kssessmant of the Bank's IT Vendors
1. RFP for Precimement and implementation of Yides-
Canlengnting Solutian and Dedlces

IDE Bark imdles sealed proposals nom elgibie bicders lor e
ahowp FFPs. Plaass visit Bank's wabcita wivwLidbibank, [
(Motices & Tandars) lor dedails.

Noba: Any further Addenda ) Carigerda/ Extansion ol dates
i Clarfications | Responses o bidders” quenss in respect of
the above AFPs ghall be pasted only on Bank' s websila snd
ni separate nabficaton shall be issued in the neswspapans.
Biddens are hemslore requestad o mguiaty visil Bank's
websile lakaep hemselves updatad n his regand.

Tiraes Mows NETWORK

New Delhi: With the “Kerala Story” theme
of "“forced conversions”
coastal state seen by the BJP as having the
potential to polarise voters it a large num-
ber of constituencies in Karnataka, the par-
tw hascirculated similar views expressed by

EXPRESSION OF INTEREST

Ordnance Factory Katni, M.P. invites
Expression of Interest (EOI) from potential
firms for sale of Brass Pig / Ingot (70:30)
in the former’s possession as per details
given in website at the following link:
ddpdoo.gov.infunits/OFKAT then at
tab: NOTICE: EOIL

All interested firms / parties are requested
to provide their EOI within 07 days from
the date of publication of this
advertisement only through email to:
ofkat@ord.gov.in

CBC 10201/12/0010/2324

ﬂ_ Tourism Corporation
o of Gu!arat Ltd

(A Govt. of Gujarat Undertaking)
Nigam Bhawvan, 1st floor, sector-16

Gandhinagar-382016

@
P

The tender ks invited by Tourism Corporation of Gujaral
(TCGL), for “Appointment of Agency for SITC &
Operations and Malntenance for 5§ (five) yvears of
“Implementation of 30 Projection Mapping Show™
at Halkeshwar Mahadev Temple, Vadnagar, Gujarat,
Estimated Cost of the Project: Rs.5,72,51,114/- + GST.
The interested bidders/agencies may downioad the tender
document form the website: www.nprocure.com from
DB/0S/2023 onward Last date of submission on online:
30/05/2022 up to 3:00 PM. Tender may also be refarrad on

Managing Director of TOGL reservas the nght to reject or
accepl any or all tenders without asskgning any reason

thereof. Managing Director

of women in the

theleaders from different pos:
litheal Heplogles including
two former chief ministers
YW 8 Achuthanandan (CPM)
amd Commen Chandy (Con
Eress ).

“Their plan is to make
Eerala a Muslim state in the
next 20 vears, For that, they

Privanka Gandhl Vadra offers prayers during her visit to the Kana-
kachalapathi temple at Kanakagin in Koppal district on Thursday

emotional isswe," hesaid

He sald Congress will cre-
ate an Anjanadrl Devalop-
ment Board to develop the
hirthplaceof Lord Hanwman,
located atop the Anjanadei
Hills in Koppal,

¥ BATTLEGROUND
/ KARNATAKA

Earller, former CM Voe
rappa Moily said Congress
had not said it would ban Baj-
rang Dal, but only organisa
tions such as PFI {Popular
Front of India) and Bajrang
[al tend to disrupt peace in
society ] was a law minister
in Karnataka. The state gov-
ernment cannot do it {ban an
arganisation), Even Bajrang
Dial cannot be banned by the
state government. There was
no such proposal before us,”
said Moily Senior Congress
functionary Manish Tewari
sald Thursday hechantsfirom
the ‘Hanuman Chalisa’ twice
aday He said BJIP is reciting

“misguided”

FORM B
PUBLIC ANNOUNCEMENT
|Regulation | 2 of the Insolvency and Bankraptoy
Board of India { Ligquidation Process) Regulations, 200 6]
FOR THE ATTENTIDON OF THE STAHEHOLDERS OF
SAGAR AUTOTECH PRIVATE LIMITED
PARTICULARS DETAILE

SMART CITY THIRUVANANTHAPURAM LIMITED
CIM UTSHIZKL201 TSGCOS0ET

E-TENDER NOTICE
E-Tenders are imited for the folowing projects of Smart Gy Thiruvananthapueram
Limited Progect frea, EPG conbracior for ihe design 25 per sile conditinns., ereclion,
testing & commissianig of Grd Tied Rooltop Solar Photo MoRsc (5P Power
plamis, an the Kool of taldings with 3 ol estaled capacty of S5KWD in oda 3
kacations including Operaton & Mamienanct of the plant for the first 5 years from the
dale at handing oyer at Sansknt College, State Armed Police Camp Nandavanzm,
Mutti Lesiel car parking al Thamganoor Thiruvananthaguram

| | NAME OF CORPORATE DEBTOR |Sagar Autstech Private Limited

& Mullnwmn*.dﬁupﬂiﬂ:atm 4 Aapusl, AE

B [ Bty e M GO Do | Regaar o Comgeries, Guh
is heorpormadFagah

4 Corponate Mantly Mo, | Limied Liazdity

idpriication b, of Coporste Debior

WSO FAREPTCIE 13

5 '-.mndnnrﬁgmduim&mn:bd T2, Wiz Nl Foa s Souam, Bhopal, Madiye
ooz (il any) of Coporaie Delriof Pradess-28 2000, lnda

b | Dade of chosurs ol Iresshanty itind My, 2623
Resshtien Process

T | Lyesdation commencemest] das (nd Mg, SOE3 (Oncber upiieded and sedpl i)
cf Corporifie Debiior (Crdar-cated s fiprl, I3

E [Parie & Regiiaton Mumbaral lzsckeasy | Mr. Keyur Jagdishivhal Shah
Prifesssioasl acting o Liguideor Regn. Mo IBE1PRD0E P DR M TR 072

1007, Sum Avarus Orn. Waar Shrayas Foundabion,
Manekhaug Sociely, Asbawadl Amadelad, Golrel -
0014 Emalt s oeyurshaksfiprael.com

B | Rairgss and Emall of the Sguidaiar
a5 regsiened wih tha Soand

sl | Mame of project E-Tendar D PAC Amount Bid
Nao (Exclusive af GET) Ell.-lhﬂggmn
2 E

EPC contractor fof (he desgn a5 per sile conditions, emclion lesting &
commissianing of Grid Tied Roofiop Solar Photo Voltaic (5P Power planis, onthe
Ruof of bigldings willh  botal instaled capachy of 5ok in tolal 3 locations scluding
Oparation & Maintenance of the plart foe the first 5 years trom the dateat handing ovar
il Sanskiil Colege, St Srmned Pobcs Camp Mandavaram, Mulli Lewi car parking at
Thampanoor Thiruvananthaparam

EPC tender for Solar | 2023_SCTLT_| Rs.56,27.403/- | 25/05/2023

Project at d locations | 574626 1 1100 AM

Date and Time of Opening Price Bid: To be intimated separately to
Technically quasied bidders by e-mail. All the BFP documents and details
are available on tha e-procurameant website. Bids are only accepled caling
on the websile hitps.//elenders kerala_gov.in

Sd/-CHIEF EXECUTIVE OFFICER, SMART CITY THIRUVANANTHAPURAR Lid

. JODHPUR VIDYUT VITARAN NIGAM LIMITED

k@, "/ " Corperate identity Number [CIN) - U40100RJ2000SGCO16483

[ifiza of ihw Suparintending Enginer [RAGC] Emaii- £on, sacomf uigmai com,
Wabaite - www jdwwelcom, Regd. Ofice  New Poaver Hausa, irchesiial A, Jedhger WING

1| decdeess and pmad in be tmad lor
oomespondence with the |igeidalor

Adsreas as mieriboned in goink ko 4

Email: o kayushahiEomail com,
cirpusagaraia@gmail com

| e vt spbmaselon of Clalmes find Jun, 3023

oo i hermtsy gheen Hal the Hon'bie Natonal Company Law Trisunal, Indorn Bench has ordened e
commencement ol igodation of Sagar Autobach Prevete Limited on 2fst Apeil, 2821, Deder iplaadad
and raered on - [ Maw. 202

The sioshiigers of Sagar kubotoch Privebes Limbied asx herety cabed upon Lo scbmil hes diins wih
[rod o oF Belore (2nd Jusa, 109310 s et ot M sdd recs mantonad agairel kam ko- 10

The frzncial coediiors shal sibmif ther claims wilt prool Sy slecionic madne onky. All other Sedion:
ety subvnil Procisis Wi B pros in e, by post o By edectroni: maans

Zubmizsion of false or mekeading proof of claimes shall a%ecl penaltfes.

Ini i a sTakehokier does nal subeE s claims duniag he Eguidsbon pmcass, tha cams schmitiad by
fuch a sisheholde disrg the componre nsohency resiufion process usder e hachvency and
Easknizicy Board of India {nagheency Aol Prcass for Comoalp Parsons| Raquistions; 3THE,

shall b e i be submited ender sachon 34 IP Keyur Jagdishbhai Shah
Derie ;05 05,31 Liguidatnr of Sagar Autotach Private Lirmibead
Place : Ahrednzad R No: IBBHIFPA-DORP-0CE44/ 201 T- 181 072

AFA Ne: AAZTDTZONIRR01 2002348 | AR Valid Upeo © 20011/2003

This PDF was uploade To Teligram channel _

E-PROCUREMENT TENDER MOTICE

E-teniars im hvo parts {Techne-commercial bid & Price bid] are swviled
from eligible bsdders for design, surssy, supply, Installaton, iesting,
COMMmSsioning, aperalion & mainbenance for 25 years fepm COD of grid
cannectad solar power plants through RESCO mode. s associgted 323kY
af, 11KV line to connect the plant with vamous 3311 kY Seb-Stations and
remole monilonng system [RME) of solar power plants under KUSUM
Scheme-Component G {Feeder level sofanization) In vanous sub-divisions
al Barmer circle against TH-D3M-06 to TH-D3EM 13 {UBN No
JUNEEIZAWLOBO0T0E o LIBN Mo, IV 324 WLOBOD113)

All the details regarding lender is available al web sile
www anergy.rajasihan.gov.infjdvenl | www eproc.ragasthan.govin and
www sppp.rajasian govin vide MIT No. JOWVYNL! SE (RAGCVTHN-DSM-
06 b MIT Mo JOVWVHNLY SE [RASC)HTH-DS-12

In future any ather pobeesinlormalion regarding cormagendum!
extansion, if any, shall ke publishaed only at wab site
W anengy.rajasian. godinfdeend, hibpiliwees sppn rajasthen.govin
and v Roc rajasthan, gosin

SUPERINTENDING ENGINEER (RASC

Complaints Teoll free Mo, 1800 180 045

For Electricity

PN Ty wie foafam gwga soliaE fa.
Wi EEl. : Wi A1, A, a9 w1
MMIA=46201 1, F9 | O7RR=2R5 1276, i'ﬂ st 1o b4
PETTRAT, S o - TS, PTEENDY,

49AET WO L I psesc. e in FHq : mpsesei bsnlin
(CIN-LI IS4 10 MPIOTARGCOD ] 2 68)
T - 202824 [ 48725115 YT FEieh 0405, 2023

g =y (1) % ey 2g Ml g

T @ 0. F Fius A 8 gesia R =y o
fafiem aforgt (Fie 1, Fis 2, S 3 gosedfias g, S0 o faafa &,
‘el & der B & e o fama B o Hanenl & s
FifEF R 398 heps:i/mptenders.govin 07 2605 2023
A 800 T A% AWET F AT E ) R sEEE, R e
AqrfE F TFT'I' EEEA hi bz mpttm:h:rs povin T3 https:/
WWWIPSCs ML gav.in T7 SO Tl T*TI'Q'ET """*"HFT T e
9T TS T B WA AR AT T T 9
B I WETET 01 BKI-400 10462 97 T T TEA

from the "Chalisa’ for politi-
cal galns, while people chant
the hwvmns daily from their
heart, Bajrang Dal divizsional
comwvenor Rajesh Gowda said
Shivakumar's “empire” will
perish like Ravana's Lanka,
He asked psople to think
twice before voting Congress,

In Hubball-Dharwad, a
call to recite the "Hanuman
Chalisa" by various organisa-
tions saw a rousing responss
with temples filled to the
brim in places liks Vidvana-
zar, [Line Bazgaar and Bhagyva-
nagar in KEoppal,

Humdreds of Bajrang Dal
workers participated in pro-
grammes organised im the
Hanuman Mandin According
e Karnataka Dakshina Pran-
tha joint secretary Sharan
Pampwell, the ‘Hamunan
Chalizsa® recital was held in
more  thanm 100 places in
Diakshing Kannada.

"People in  Karnataks
have expressed their displea
sure over the Congress mani-
festo proposing to ban Baj-
rangDal,'" hesaid

B]P plays on ‘Kerala Story theme to woo
Karnataka voters before the assembly polls

are luring youngsters, Offering them money.
Insisting they marry Hindu glrls to Increase
the Muslim population. This is how they are
growing their majority. And these tricks are
working!™ V8 Achuthanandan, who was the
kerala chiel minister from 2006-11, s heard
sayinginma video of & press conference held
im thenational capital onJuly 24, 2000,

The video was ciroulated by BJPs IT de-
partment head Ambt Malvivaon Wednesday,
who said that Achuthanandan was a hard-
rore Communist, not someone who can be
accusedof parroting the saffron worldview.

"Moot just him, even Congress CM Oomn-
men Chandy, who was Kerala CM between
2004-2000 amd then again from 2001-406, ison
record on the floor of Kerala Assembly ad-

mitting tomore than 7,000 conversions to Is:
lam between 2006-12," Malviva further sald.
MNetizens alsodug cutan old tweet of Con-
greas MP Shashi Tharoor in which he talks
abhout a few women complaining to him
about thelr daughters belng stuck in Af
ghanistan atter being taken there by their
hushands, On Tuesday, Tha-
oot whio has raised ohjections to* The Bera
Ia Story” contend, tweebed, saving, “Many
are spreading this 2021 tweet of mine asif it
undermines my present obiections to the
publicity for “The Kerala Story”. The Cone
gress MP further sald,
then by three Kerala mothers and was aware
of a fourth, 1 was open about my concerns
ahout their dasghters’ radicalisation.”

“I was approached

Fadnavis shown black flags by
pro-Marathi group in Belagavi

Belagavi: Maharashtra
Ekikaran Samiti (MES)
workers on Thursday

showses] black flags to and
raised slogans against Dhe-
vendra Fadnavis inm Karna
taka’s Belagavi district for
his stand on the border dis-
pute, while he was cam-
palgning for BJP candidates
Abhay Patil and Eavi Patil.
Police took several pro-
testers into preventive cus-
todly and provided extra se
curtty to the Maharashira
deputy chief minister,

On Wednesday, Shiv Sa-

. ST 100756 /B gL AMATR| | na (UBT)
spokesper-
GREATER CHENNAI CORPORATION ~ 9oh. Sy
_— - Rawt had
5 PECIAL PROJECTS DEPARTME NT urged MES
SPDCMNo EI0434/2022 Short e - Re - TENDER NOTICE Warkers o
Short o0 - fender ars inwvited for five following wark in Two Covar Spstem a5 per delails formished Below f;;ﬁ:h
Mame of the Waork : 5.P.D.C.No.B1/04347/2023:- s = BT ' and
Hiring a Firm for supply of Environmental Expert -1 No. and Social Expert - | Mo, Congress
for Greater Chennai Corporation for a period of 1 year - Submissicn of EMD. Ernctinhar:
As. 13 Q0 - thruu h online net banking fransaction on e-tender portal only i from
! Fs.gov.in 7
The bldde-ru masst p-uams Digital Signature Certificate for submission of bids Maharash
threugh onling i the above weabsite. tra by
Tender last dale and time of submission : 11.05.2023 uplo 300 p.m, showing
Tandar u-p-mmg date and time 12052023 at 3.00 pm them black
Superintending Engineer (Special Projects) | 1%

A fortnight ago, MES3,
which has fielded five cand]
dates in Belagavi, had writ
fen to many prominent po-
litical functionaries from
Maharashtra, urging them
not to campatgn against s
cindidates,

While BJPand Congress
functionaries from Maha
Fashira are campaigning
against MES candidates,
WP and Shiv Sena are sup-
porting them

Fadnavls zald being a
leader of a national party, it
was his "duty™ to campaign
for party candidates. "It
doeen’tmean L don't support
the fight of the Marathi pec-
ple,” he said,

Ashok  Chavan, Con
gross leader and former
Maharashtra CM. told re-
porters: “We are & national
party, whichhas the support
of not just Marathl spealk-
ing people, but people from
all walks of life. Ve are not
telling MES not to cam
paign. Let them hold cam-
paizns and carry on their
apenda. Weare just advocat-
ing owr view" mn

{Govt. of M.P. Undertaking)

Ref. : MD/MK/O4/Abgd NIT/420
TENDER NOTICE

anly thrawgh a-tenderning.

M.P. MADHYA KSHETRA VIDYUT VITARAN CO. LTD.

NISHTHA PARISAR, BIJALEE NAGAR, GOVINDPURA, BHOPAL-23
Phone Mo. : 0755-2602033-36, Fax : 2589821, 2586636

MPMENVYCL, Bhopal, invites following bids from reputad, axperienced and competent agencias

Date : 04.05.2023

M.P. Mandhyam/109758/2023

Tender Particulars | Approx. | Tender Fes | Date of Pre-Bid | Dale of Opening |
Speclfication Valua Inciusive of | Conference at of Tendear at
Muimber | {Rs. Lakh) | GST (in Rs.) 3:30 PM 3:30 PM
MOy Consultancy Sarvices | 3,10 590,00 17052029 26052023 |
KIKO281 4 lar Assistance and
Support in filing
and prosecution of
Intsllatual Proparty
Application of Madhya
Pradash Madhya
Kshedra Vidyut Vitaran
Company Limited |
Mher  details  are  available on Company  website  https:ifportal.mpezin &
https:implenders.gov.in®

CHIEF GENERAL MANAGER (PROC.)

LBS Newspaper platform (https://t.me/LBSNEWSPAPER) @LBSNEWSPAPER

Guv has given flawed
meaning of Dravidian
ideology: DMK
Chennai: The DME kit back
at Tamil Nadu gowermar BN
Ravi for his attack on
Dravidian ideslogy and on
the state government,
accusing him of repeatedly
giving wrong information on
the number of bills pending
with him.

inall 17 bills passed by the
state assembly and sent for
Isls assent ame pending with
the gavernor, while he claims
to have none with him, said
state industries minister
Thangam
ThennaraswThangam
Thennarasyu accused the
governor of also spreading
falzehond. Tum
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mw@%ﬂqﬂﬂi KIVER qag Eﬁquwﬁﬁaﬁgﬁm 311'{ AT b o GIRT U R e &1 \wgmcnquaﬁ,zom,waszﬁa’ﬁqﬂﬂﬁw| 13| Digital Marking Thickness Gauge (ZMM 5000 )

. . . . H L NN HYR 14 | P; 1 ickn T)
T4 IR DRI o R T | et G Y UG, Bl IR @ A f | ReR | |t os.052029 R iate eS| e peement ey ticknes messursment (CTHRU GPR)

; P | I STEAETIG USfIRoT ¥ : IBBI/IPA-002/IP-00244/2017-18/10729 —encl resis
4 3R @ &R TaR e 3w 3ueard | i | : TUH E : AA2/10729/02/201123/202348 | QUHT AT - 20 Aa 2023 A 16 | Flakiness & Elongation
17 | Sieve Analysis
. — 18 | Weight Balance 50 kg,10kg, Skg, 1kg & 220 gm
RiE WA &Y g8 Io Sr g OFFICE OF THE MUNICIPAL CORPORATION, BHOPAL 15| Sieve shaker with seves st Deatals atached

’ f . . | Water Works Department 20 | Concrete Cube Mould 150 mm
W' ?Iﬁlﬂ'l:ﬁ f[ ]_IW ? ﬁ a iqg G Qﬁ QﬂT[ f[ H E1i > Municipal Corporation Rest House, Shyamla Hills, Bhopal 21 | Digital thermometer and Gun
TS| Bierl fasm are e W Tl el ® faoy NIT No. 04/W.W.D./2023-24 Bhopal, Dated- 03/05/2023 22| Camber plate
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GOVERNMENT OF MAHARASHTRA

1 a;rqﬁz IR T A A mm%ﬁé—&r PUBLIC WORKS DEPARTMENT

2. ite &R @ P @1 R | 26 3T, 2009 Office of the Executive Engineer

3. m qa;ﬁ;%[ Wgﬁ? ISR 31T it waferar MultistoreyedBldgs Construction Division,

vt/ difad qific vgar e

4| gk ¢TeR @ SRS TEdT | U50500MP2009PTC022313

Administrative Building, 1* Floor, R.C. Marg, Chembur, Mumbai-400 071.

5. | HTANE TR & Tuiigd 3R HF[ 189, AaT oS
G (A B 8 1) BTUAT | He TS ST—46200.

Email : msbckurla.ee@mahapwd.gov.in 10022-25220277 é 022-25224060
T TR, *fraret, No.MBCD/Store/1049/2023 Date : 27/04/2023
8, IR E-Quotation Notice No.1 of 2023-2024

6. | Bdfke SFaR & Hae K1 |02 HS, 2023
ST SFETAT AT fifer

Executive Engineer, Multistorey Building Construction, Division, Chembur, Mumbai invites

AT IR IR I THIR

7 [roRe SR B G9u 5 03 ¥1E, 2023 (BTS2 TS AR T fafon) “Budgetory Offer” for the Supply of following items from Original Manufacturer/ Authorized Dealer/
REHATT 3R (arreer fa=iep 21 3181, 2023) Authorized Distributor of Original Equipmet. Quotation Paper Submission period from Date
8| ufermrs & wu d prika | SN SYI SETdRATE TS 04/05/2023 at 10.00 hrs to 15/05/2023 at 17.30 hrs

VT TN JeTHAT YIBIHSA BT | Uil .. IBBI/IPA-

002/IP-00244/2017-18/10729 Details of Items are as below :-

o[ AR BT T IR I—et, | 1007, X171 Q=L e, AT ST ST o G, FpaT Name of Work — Inviting Quotations for Quality Control and testing equipments to be

St b 41S ¥ uoliag A TS, Sfarars),

STEACTATE, I[ORTT — 380015 filled in Modern and State of the Art Mobile Quality Control Van

£0¢l: cs.keyurshah@gmail.com Sr. | Descreption of Items Rate Per | Remarks

10.| eI & forg uarR & | U< AT w9 H SfoctRad & No. Unit

forg SwRinT forg St arel et | $9ed: cs.keyurshah@gmail.com, 1 | Digital Concrete Test Hammer with Anvil (Silver Schmidt OSD8200)

3R gt cirp.sagarauto@gmail.com 2| Multi-purpose instrument for Ultrasonic pulse vlocity testing
11| ST IR B D 31w ffr| 02 S 2023 3| High precision advanced rebar detector (PM8000 Pro)
TR T <) W) & b iy ol Al s, §eiv dis 5 21 aritel 2023 (3w siues 4 | Pile tester + Impact Echo tester (PI8000 )
gal ok wg 31103 9, 2023 @1 ) Bl UHR 3iTel e yigde fafMds o uRuHI+ Yo b @l 5 Carbonation test
s fRans | 6| Diamond te &Ashphalt tter drill
WrR eI ® urgae fafiies & fedema! @1 g31e g1 02 S 2023 1 T U T&el FFAT0T o 1T 7 c:,a::;?onc::g;;l les:erp o oot s
ST RIS B % .10 7 Sectfere 1 we sl 7t ferg wt o1 | 8 | Non-nuclar Asphalt Density Gauge (PQI380)

%%G?W?mi?m ST T e L A R 9 | S ight weight deflootometer (FIMP LFG PRO)

I AT AT FATOT FR B TR {111 Fbar ir el & | 10| Soil density Gauge (SDG200 )

I B¢ Reure TRYETE Ui & GRE S0 e IRed A€ BRel 2 d ¥R Rarer vd 11 | Reflectometer for Road Markings (ZRM6014+Retro)
farferara a1 (HRRaNe @fnat & forg fRarerm wamm wfthan) s & ded svare Rarer 12 | Reflectometer for Road Signages (ZRS 6060 Retro)

NOTICE INVITING e-TENDER

23 | Densitometer (DlgLWI)

) X Online Item Rate Tenders are inviting on Appendix 2.10’ from the appropriate firm that registered in Office of the 24 | Vertical Alig
EI'@IEI $ Inﬂ‘i 'EY 'Flﬁ'\’ fl g 'ﬂ?ﬁ%]'\f [)) W‘J-]ﬂm fﬁ(ﬂ Madhya Pradesh (Centralized PWD Registration Cell) for following work. The tender documents can be obtained online 25 Vemlel‘ca“lper
- : : : on the website http:/mptenders.gov.in as per the Key Dates in the Notice published on the above website. 26 i 3
SfR AH Eﬁ\l 3?.3 aEIEE qg‘_("ﬂ ??[ 83111"\' ﬁﬁ{" T[T, ﬁml The Notice published on the above website can also be seen on website www.bhopalmunicipal.com 27 ?&:;l(ﬁf::;’l: rag‘;:’elzi];r:ﬁf pati
IR 3 o aﬁ:rg WaH ﬁEIJ DAY AR 9 S.No. Details of Work Estimated | Earnest | Cost of |Completion Tender ID o Traﬁ'l(,: Safte i’iber cones 4 >
. ' Cost Money | Tender | Period L.y —
forei 9 Weelc @l oM fevwamen & @ & fefw (EMD) |Document 29| Aroor for roughness index
m T 3GdR m o 1 2 3 4 5 6 7 30 | Accelerometer (Triaxial digital MEMS +2G)
1 SUPPLY OF CHEMICALS AND GLASS| 341169.00 | 3411.00 | 2000.00 | 1 Month 2023_UAD_ 31 | Falling weight deflector meter
WARES AT LAB UNDER 5MGD FILTER 273642_1 32 | Compression Testing Machine (CTM)
AR Fail & foIw TERAY e IR PLANT NEAR VIDHAN SABHA 77 Asphal Bttt

07T | 9187 3 3TART FI‘T P TR G foru 1 v Qualification Criteria:-
w W ma;ﬁ -ﬁ[ TR TR %l m G IR -ﬁ[ The contrac}or mu§t have:-

Estimated cost does not include GST. As per rule GST applicable will be paid separately.

X 1. The bidder will have to submit Active GST document. : ) . s .
g)—\-ﬁ B e B3] i L] m E—-N cue ﬁﬁﬁ il 2. Bidder have to submit Affidavit, duly signed and notarized as per enclosed Annexure-B and Organizational details, etc with table, chair and wash basin arrangement in van. Preferable vehicle

w ﬂ?JR W as per enclosed Annexure-H.
- O 1 & [ Q:[‘lﬂ 21 aﬁ f[ 3fetll- 3. The bidder will have to submit Active PAN Registration.

3N ¢ M B, F W @ UPgdHy Tg gt | | Terms and Condition:-

1. Earnest money deposit online in favour of the commissioner Municipal Corporation Bhopal via payment gateway of Interested vendors are requested to submit their budgetary offer as unit price along with detail
TR B TR W BRTR B Dedl 58 e @1 q gotary P g

E-Tendering portal.

3 i T T 2. The envelope “C” of the qualified tender will be opened according to the key dates Price Bid/Financial offers will . . .
STRT o Q§a | T8 3w g P P 3R TEe B ot acce‘;)te g physica”;‘in any case. P 9 y accepted through mail msbekurla.ce@mahapwd.gov.in or Physically at office of the
qc 70! AR B a7 BRI o | 3. Since the online bidders are required to sign their bids online using class Ill digitally certificate only contractors are Executive Engineer, Multistorey Building Construction, Division, Chembur. Duly filled
. advised to obtain the same at the earliesl as Ail may take up to seven working days. To get digital certificate. ) Budgetary Offer will be opened on Date 10/05/2023 at 15.00 hrs (if possible) at office of the Executive
7 ﬂ-q- m ﬂ- -\q- 5 W 4. Ze;get;ea::et:iirgir:a;lr:ws tender if any will not be published in any news papers. All the amendment will be Engineer, Multistorey Building Construction, Division, Chembur, Mumbai.
. 5. The department reserves the right to change the key dates of the tender process. Following flocumem are r_equ"ed _to submlt'w1th their “But!getary 0"":"
I"m a’ﬂ m 6. The BMC reserves the right to accept or reject any Bid, and to cancel the Bidding process and reject all Bids at any 2. Rates required for per unit quantity (Considering Approximate ordering qty 15 Nos.)
. . time prior to the award of contract. Without thereby incurring any liability to the affected Bidder or Bidders or any Certificates regarding Original Equipment / Authorised Dealer or Authorized
'l-nmal ‘J-ﬂlTI?[ égm gﬁﬂ:[ ﬁf qid 'ﬂ'q m@ﬂgﬂ '\el ?}[ ) obligation to inform the affected Bidder or Bidders of the grounds for the Employer’s action. Distributer & e g quip
HW%?I @W m qm Eﬁ PTIET ﬁ.q % 7. Any omission, mistake should be brought into the notice of Municipal Corporation Bhopal. Tender will not use the ) .
| EE ¢ mistakes/omission for their benefits. - Pan Card or GST N.O- Required )
it} T fepxuTerdr m i bt W R0 T 8. Conditional tender shall liable to rejected. 3. Budgetary offer with all supporting documents shall be accepted from 02/05/2023
) . 9. Tender shall remain valid up to 180 days from the date of opening of financial offer. @10.00 to 09/05/2023@17.30hrs (K.R.Gupta)
e Elﬁ H%TI 2023 § % El’ﬁ ?ﬁ | 3?11 TR § 10.  Submission of a bid by a bidder implies that he has read complete tender document and has made himself aware ' i : -Lupta)
Executive Enginner

. ﬁlma E’WR]H of the scope and specifications of the work to be done.
3-]@(—”[ f[ Jd ]17:[ E'ﬁ Eﬁ U} §§| 5 11.  For this tender all transportation/arrangement will be done by Contractor.
GG agm ﬁ[ ]Iq gq 5 ]:ﬂgnga WHS ﬁﬁq :m'\r Em 12.  Defect |Iabl|lt¥ period is Six Molnth for this work.

13.  Successful bidder before signing the agreement will have to submit a bank guarantee/FDR of 3% percent of the Note -

Slﬁﬂai'cﬁ 3%1?[ ;\f Q:M{)[ ]lq Iﬂmﬂ 3_"|a5 m Eﬁ ?ﬂ’c’[ approved amount as performance Security.
ﬁH | Fnaq by W ﬁ W Eﬁqﬁ Emf:la 75 TR BT 14. 7% S.D. of the Bill amount Shall be submitted in form of Bank guarantee/FDR.

LTS 2 T.N. 215/023/024

34 | Fabrication and supply mobile van of quality control equipment with
vibration proof cabinet for all delicate NDT equipments having charging
facility, compartment for other miscellaneous equipment, CTM, Sieve sets

chassis equivalent to or smaller than Tata 709/712 or similar Tempo
traveler chassis to be manufactured from ARAI approved vendor with all
RTO registration formalities.

technical specifications for the offered items duly signed and stamped. The budgetary offer is

Multistoreyed Bldgs, Const. Dn
Chembur Mumbai -71

%.This Quotation Notice Show on Notice Board of Executive Engineer Multistorey Building

Executive Engineer Construction, Division, Chembur, Mumbai and mahapwd.com
Municipal Corporation, Bhopal R.http://mahatenders.gov.in D.G.I.P.R. 2023/2024/564
o o D o o D
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